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S KALLAM BROTHERS COTTONS PRIVATE Limited

REL EVAN T PARTICULARS
Name of corporate debtor |M/s_Kallam Smthers Cotions Private Limited

2 |Da%e of incorporation of coparate deblor 127 03 2003

3 | Aushority underwhich corpoate debior i1s| Regster of Companies - Viayawada
noorpo@mtead mgserd

4. | Corporane iden®y No /Umited Labity CIN: U1 T1HAP2OPTOI 725
dartficason No.of corporate debtor

5. | Addre ss of he registened ofice and prindpal 1D no. 1608, Dhufipalia Village . Satlenapalii,
office (¥ any) of corporate deblor Andiva Pmadesh. inda - 522414

& | nsovency commencemeant date in 06 08 2025
mspad of corporae debwr

7. | Esamated date of closure of msovency |02 .02 2026 (150 days from the date
e solulion process of commencement of CIRP i e 06.08 2025)

& |[Name and egsyation nurber of fie n |Chilade Rajesh
sohancy pofessona acing as nErm 188V IPAQ01 P-PO0S9V2017-2018' 11225

msoluonpmoie ssional

o | Address and email of he ntedm resdufon B-725. WeseamPlaza, O U . Colomny
proessonal as registredwib the Boad H.S. Darga Hyderabad 500 008 Tedengana

chillergash @yahoo.co in

10. | Address and e+mal 1 be used for B-725 Westem Plaza 0. U.Cdony
comespondence with e inteam H S Dama Hyderabad 500008 Tdengana
resolution professonal kbc arp@gmal com

.| Last date for submission of clams 11.09 2025

12 | Classes of oradioes. if any under clause (B of | Not Applicable
sub-section (6A) of sachion 21 ascer ened
by e intenm resoltion prdessonal

13 | Names of Insclvency Professionds identiled  Not Applicable
W0 act 33 Auhon sed Repressntal v of credions
n a dass (Theee names for eachciass )

14 |Releant Forms and Weabsite
Detals of auhorized mpresentaives are | o) M itk gow ndhomedowrioads

commancement of a corpomate insovency rescuton pmocass of Mis. Kallam Brothers Cottons
Private Limited videcorderdated in CP({B) No. 27T/AMR/2025.

The cradtorsof M. M/s_. Kallam Brothers Cottons Private Limited are hemby caled upon to
submit her dams withpoofonor befare 11 .09 2025 0 the Imedm Resduton Professond at
headdmssmemonad agansten¥yNao. 10

The fnancal creditors shal submi thar dams wih prood by elecronic means onfy. Al oher
cradiors may submit he dams with proof n parson, bypost or bydectmoncmeaans.

A fnancaloadiorbelongng 10 a dass _as istad aganst he antry No . 12, shall ndcase its choioe
jof authorsed mpresamalive fom among the fime nsavencypofessionds fisted against anry
IN0. 13 v act assauhorsed mpresaniatve of hedass [specfydass | nFaom CA
Submssionofiaiseormsiaadng proos ofdam shal atract pandfes

INcnce s hereby gven that e Natonal Company Law Trbunad Amaravat Bench hasorderad he

Sd-
Date29082025 Rajesh Chillale
Pace Hyderabad Intenm Resoluon Professional

BEVIPA- 001 AP-PODE29/2017-2018/11226

Kallam Qrothers Ceottons Private Limiied
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